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 are  naturally  not  getting  the  time  and  they
 are  campaigning that  only  those  Members
 who  raise  their  voices  get  the  chance  and
 others  do  not  get  th  chance to  speak.
 Please,  respect their  feelings  also.  Here  is  a
 Member, who  has  stood  ऑ  ०  -  first
 time.  You  should  allow  him  to  speak.  This  is
 not  correct.

 (interruptions)

 MR.  SPEAKER: At  least  in  this  House
 we  should  respect  the  feelings  of  those
 Members who  are  following  the  rules  and
 who  are  not  speaking  unless  thay  are  called.
 So,  what  kind  of  picture  will  you  be  present-
 ing, if  you  do  -०  -०  them  to  speak?

 (interruptions)*

 MR.  SPEAKER: Only  Shri  Chowdhary’s
 statement  will  go  on  record.

 (Jnterruptions)*

 MR.  SPEAKER:  Shri  Chatterjee,  of  थ
 the  Members,  it  is  not  proper  for  you  to  stand
 up  and  speak.

 (interruptions)

 MR.  SPEAKER: Shri  Chatterjee,  |  take
 strong  exception to  your  standing  up  and
 speaking.  Because  you  should  respect  the
 feelings  of  other  Members  also.  है  you  want
 any  response  from  the  Government,  you
 please  come  regularly  under  the  rules  and
 then  ।  -  ask  the  Govemment to  make  the
 response and  all  that.  Please  respect  the
 feelings  of  other  Members.  Only  two  days
 are  remaining.  On  the  last  day,  ।  -  allowing
 those  Members  who  have  not  spoken  and
 yet  you  are  not  having  any  respect for  their
 feelings.  This  is  not  correct.  Please  do  not
 do  this.

 SHFU  NIRMAL  KANTI  CHATTERJEE:
 After  the  backbenchers we  will  raise  it  again.

 *Not  Recorded
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 MR.  SPEAKER: You  raise  it,  according
 to  rules  and  not  without  rules.

 (interruptions)

 SHA!  K.V.R.  CHOWDHARY  (Ra-
 jahmundry):  Mr.  Speaker,  Sir,  in  our  con-
 stituency,  almost  all  the  villagers  belonging
 to  all communities are  struggling  with  fear  of
 inter-caste  feuds  which  are  a  common  fea-
 ture  now-a-days. A  few  persons  are  encour-
 aging  caste  wars.  Unless,  we  take  steps  to
 prevent  them  at  the  grassroot  level,  several
 Tsunduru  type  of  atrocities  may  take  place.
 The  Government should  use  its  iron  hand  to
 give  protection  tothe  people  by  identifying
 the  culprits  whichever  the  caste  or  religion
 they  may  belong  to  and  giving  them  severe
 punishment.  We  will  gain  nothing  by  speak-
 ing  vehemently  that  atrocities  are  committed
 onthis  community or  that  community.  -  our
 own  village,  a  harijan  boy  embraced  a girl of
 twelve  years  of  Kapu  Caste  in  a  broad  day
 light  and  the  other  caste  retaliated. The
 peaceful  atmosphere  was  vitiated  and  ten-
 stion  was  created.

 !  humbly  request  the  House  to  take
 immediate  steps  to  see  that  peaceful  atmos-
 phere  prevails.

 [  Translation}

 SHRI  SATYA  PAL  SINGH  YADAV
 (Shahjahanpur): Mr.  Speaker,  is  due  to  wrong
 policies  adopted  by  the  Government of  Uttar
 Pradesh,  we  have  been  facing  acute  short-
 age  of  fertilizers.  All  the  hoarders  and  big
 cultivator  have  hoarded  a  huge  stock  of

 fertilizers  due  to  which  fertilizer  are  not  avail-
 able  to  the  needy  persons.  A  fertilizer  unit
 under  the  name  of  Bindal  Agro  Fertilizer
 Limited  was  proposed  to  be  set  up  in
 Shahjahanpur, the  foundation  stone  ol  which
 was  laid  by  late  Shri  Rajiv  Gandhi  three.
 years  ago.  But  due  to  the  non-availability of
 foreign  exchange  the  unit  was  refused  to  be
 given  import  licence.  The  result  was  that

 *  thousands  of  acres  of  land  acquired  from  the
 people  for  setting  up  the  factory  has  been
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 lying  useless.  The  farmers  have  not  only
 been  deprived  of  cultivating  their  land  but
 they  have  not  been  paid  any  compensation
 for  it  also.  Therefore,  they  have  staged  a
 dhama  in  front  of  the  office  of  District  Magis-
 trate.

 Mr.  Speaker,  Sir  -  through  you,  |  would

 like  to  submit to  the  Central  Government that
 they  should  ass,  ७  overcome  th  shortage

 .of  fertilizers. They  should  -०  make  provi-
 sion for  the  availability  of  foreign  exchange
 to  Bin  Agro  Fertilizer  so  that  the  unit  is
 established  in  Shahjahanpur  and  the  people
 who  have  been  deprived  of  their  land  may
 get  compensation.  Hadthe  unitbeen  setup,
 not  only  the  farmers  would  have  got  ade-
 quate  compensation,  but  one  member  of
 each  family  would  have  been  employed  and
 thus  they  would  not  have  been  in  such
 deplorable  condition.  Today,  they  are  unem-
 ployed  while  the  Govemment  of  Uttar
 Pradesh  have  been  showing  apathetic  atti-
 tude  and  they  have  not  been  thinking  over
 the  matter.  Not  only  the  fertilizer  unit  should
 have  been  set up  by  now  but  the  production
 should also  have  started  but  the  unit  has  not
 yet  been set  up.  ।  would  again  urge  upon  the
 Government  to  help  Bindal  Agro  Fertilizer to
 get  import  licence  immediately.

 [Engkshj

 DR.  KARTIKESWER  PATRA
 (Balasore):  Mr.  Speaker,  is  through  you  ,  1
 want  to  draw  the  attention  of  the  august
 House  regarding a  political  under  and  atroci-
 ties  on  Scheduled  Caste  people  in  Korai
 Police  Station  under  Cuttack  district  of
 Orissa.

 One  Shri  Anand  Chandra  Pailei  of  Tu-
 -  under  the  Korai  Police  Station  was
 killed  brutally  on  the  evening  of  8.8.91  when
 he  was  from  Jaipur Road  after
 सका्वधिएु] 8 0:858 0. a  Case  No.  107.  And  onthe  way  he
 Was  attacked  with  sharp  weapons  and  bru-
 tally  murdered. One  hearing  the  noise  his
 mother  went  in  his  support.  There  were  so
 -  -  witnesses  also.  But  till  today  the

 Police  of  Torai  Police  Station  have  note
 taken  any  action.  They  have  not  arrested  the
 culprits.

 MR.  SPEAKER:  Please  take  your  seat
 now.

 DR.  KARTIKESWAR  PATRA:  His  wife
 Sundari  Dewa  approached  several  authori-
 ties. But  nothing  has  been  done  so  far.

 MR.  SPEAKER: ॥  -  not  clear  how  it
 comes  under  the  jurisdiction  of  Parliament.
 Please  sit  down.

 [Translation]

 SHRIMATI  SUMITRA  MAHAJAN  -
 dore):  Mr.  Speaker,  Sir,  ।  would  like  to  draw
 the  attention of  the  House and  the  con-
 cemed  Minister  to  a  very  important  matter.
 Bombay  Agra  National  Highway  No.3  passes
 through  Indore  city.  Now  Indore  has  devel-
 oped  so  much  that  a  number  of  schools  have
 been  opened  and  colonies  developed in  the
 व  adjoining  this  nationai  highway  keep-
 ing  this  fact  in  view  a  scheme  to  construct  a
 by  pass  in  Indore  was  formulated  many
 years  ago. Indore-Dewas four  lane  was  also
 proposed  to  be  constructed.  But  the  con-
 cemed  Ministry  has  not  been  paying  any
 attention to  it.  |  have  been  raising  this  issue
 again  and  again  and  also  met  the  hon.  Min-
 ister  several  times.  Due  to  the  negligent
 attitude  of  the  Government  almost  one
 accident  takes  place  everyday,  everyday a
 mother  loses  her  son  or  a  wife  loses  her
 husband  in  a  sense  that  highway  has  be-
 come  a  ‘killers  comer’.  ॥  -  created  a  lot  of
 resentment among  the  people  of  that  area.  A
 minor  child  was  killed  only  two  days  ago
 ‘Chakka  -  -  -  become order  of  the
 day  but  no  attention is  being  paid to  to  solve
 the  problem.  Even  today,  students  are  sil-
 ting  on  hunger  strike.  Again  and  again  the
 Goverment asserts  that  the  scheme  comes
 under  Package  -2  and  will  be  implemented
 only  when  world  Bank  provides aid  and  thus
 itwilltake  sometime.  ।  -  like  the  Govern-
 ment  to  at  lease  widen  the  road;  besides
 efforts  should  be  made  to  fulfil  the  agree-
 ment  signed  between  the  World  Bank  and


